
THE NATIONAL COMPANY LAW APPELLATE TRIBUNAL 

NEW DELHI 

 

Un-numbered Company Appeal (AT) (Insolvency) No.___/2018 
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In the matter of: 
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Mahaan Proteins Ltd.    …. Appellant/ Corporate Debtor 

 

 Versus 

 

M/s. Vertex Chemicals & Ors. .  …. Respondents 

 

Appearance: Shri Karthik Kalra and Ms. Deepa Kulkarni, Advocates for 
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12.07.2018  

 

As prayed by the learned counsel for the Appellant, put up the case again 

on 16.07.2018 before the Registrar.  

In the meantime, the Appellant is permitted to make necessary amendment 

in Memo of Appeal, if he so desires. 

 

(Abni Ranjan Kumar Sinha) 

Registrar 

 Dictated and corrected by me. 

 

(Abni Ranjan Kumar Sinha) 

Registrar 


